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CENMTRAL ADMINISTRATIVE TRIBUNAL
PRINCIFAL BENCH

—

New Dalhi this the 9th day of April, 2003

Hon’ble Smt.Lakshmi Swaminathan, Vice Chairman (J)
Hon’ble Shri V.K.Majotra, Member (A)

1.3hr1 O.K.Sabharwal
5/0 Shri K.L.Sabharwal,
Chisef BoGRing Supervisor,
Railway Station New Delhi

2.5hr1 5hiv Dutt Sharma,
3/0 Shiri K.L.3harma,
BooKing Superviacr, Railway
Station, New Delhi.

3.5hr1 R.P.Agarwal,
5/0 Shri R.B.Agarwal,
Head BoGKing Supervisor,
Naew Dslhi Rly. 5Station.

4.,5nh1 1 subhash Chander Jhamb,
5/06 Shri Krishan Jhamb,
BooKing Supervisor, Tilak
Bridga, New Dslnhi.

5.5h11 Ramesh Chandsra,
5370 Snri Putti Lal
BoGking Supervisor,
N.R1y.Station, NZIM, New Delhi.
G.3hri Dev Dutt Sharma,

5/0 Shri K.L.S5harma,
Booking supervisor,
H.R1y.5.5.M.NDLS.,

7.530h.Ani1 Kumar Patari,
5/0 3nhri Rangi Lal
Booking Superviscr
unager 5.8.Nizamuddin.

8,.3nr7 Jai 3ingh
S/0 Shri Sakwa,
BOGKINg SUupervisor,
3.5.Baraut.

5.5h.Ram Karan Chauhan,
5/0 shiri Hesra Lal,
Booking Supervisor,
S5M, NDLS.
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1. The General Manager,
Bo— o b o = 5 Y
Mortnarn Railway,
| g -, =, Ale—n.s = 11
Barocaa House, New Dsihi.
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. The Divisional Railway Manager,

Northern Railway, State
Entry Road, Wew De&lhi.

]

3. The Divisional Commercial Manager{Qj},
Morthern Railway, DRM OfTicse,
New Delhi,

., »Respondsenta

G R DER (ORAL)

(Hon’ble Smt, Lakshmi Swaminathan, Vice Chairman (J)

This application has been Tiled by nine applicants

during the period whan they were working there, the 5SPTM

T2 wmrm =l lomadl .
rolls ware al iagedly lost.
1l o o == P B N ol -
2. when the case was taken up Tor haai inig,. both the
P o T S S,
lesarned counssel have submittsed that other thnan the nine
N U S . £5 72 e
appiicants, one nGire  applicant had Tiled = sasperate
== = = A - - —— - 4 f=2 Y aelm = b s e TS Y = B o)
Original Application (OA 2408/2002) which was Gispased o

counsel Tor the partiss have also submitted that as  the
incident in question was the same with regard to ths
applicants in koth the CAs and the orders imugned in  the
Ghe are also the same, the Tribunal’s order dated
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months Trom today.

(V.K.Majotra )
Member (A)

@

(smt. Lakshml Swaminathan)
Vice Chairman (J)



